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LA
Ao Yo TRATSAT—= e 9F Hed ¥ & T3S § ATAHET 75 <ad a1 (37.24 .71 (‘e v,
TRATERTE ST 2q) - (o1 §C=AT qiga AT &A1 S0=E1 it SAfekrgor gq e i &1 gierg f&eeom

e =71 J1- TEE

TEEHI T ATH:- THATC

T G T FT ATH e T TG AR gHFEAL |
1 AT 1 100/4 0.053
2 100/3 0.052
3 100/2 0.089
4 99/1 0.089
5 99/3 0.081
S 6 98/4 0.526
7 98/3 0.060
8 98/2 0.340
9 93/1/st/1 0.040
10 93/1/1/4 0.126
11 93/1/51/3 0.081
12 93/1/= 0.182
13 93/1/51/2 0.466
14 92/2 0.210
15 92/1 0.154
16 92/3 0.243
17 92/4 0.388
18 92/5 0.040
19 92/7 0.154
20 92/12 0.170
21 90/1 0.032
22 90/2 0.032
23 90/3 0.032
24 99/4 0.032
25 89/1 0.009
26 89/2 0.009
27 89/3 0.009
28 89/4 0.009
29 89/5 0.009
30 89/6 0.009
31 89/7 0.009
32 87/9 0.009
33 87/1 0.312
34 87/2 0.009
35 87/3 0.056
36 87/4 0.056




[T &% 3(ii)]

HILT =T TSI AT

37 75/8 0.300
38 75/9 0.300
39 75/10 0.202
40 75/3 0.341
41 751 0.500
42 148/1 0.365
43 148/2 0.397
44 148/3 0.040
45 148/4 0.291
46 148/5 0.061
47 171/3 0.304
48 171/2 0.316
49 1711 0.324
50 169 0.810
51 168/2 0.085
52 154/1/% 0.332
53 155/2 0.121
54 166/1 0.061
55 166/2 0.028
56 166/3 0.080
57 166/4 0.360
58 167/1 0.020
59 167/2 0.020
60 167/4 0.020
61 167/5 0.020
62 167/6 0.020
63 167/7 0.213
64 167/8 0.190
65 167/9 0.233
66 167/10 0.020
67 165/1 0.631
68 165/3 0.076
69 165/4 0.076
70 165/5 0.076
71 165/6 0.076
72 159/2 0.130
73 160/1 0.101
74 162/13 0.008
75 95/1/® 3.503
76 95/1/9

77 95/1/7

78 95/1/=

79 951/
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80 98/1 0.170
81 97/2 0.516
82 94 0.016
83 91 0.089
84 149 0.121
85 147/1 0.105
86 159/4 0.008
160/2
87 161 0.101
88 74/2 0.020
89 86/3 0.072
90 86/19 0.012

F I (ETE)- 16.458 TFAT

IECIECAGIE R E LT

TS T ATH:- THATT

T T AT e ELEAR: AR gaFedT §
EIKS LY 1 168 0.514
2 163/8 0.392
3 163/4 0.014
4 163/14 0.075
5 163/7 0.141
6 163/13 0.051
7 163/5 0.392
8 163/24 0.162
9 163/19 0.062
10 163/26 0.137
P 11 163/18 0.154
12 163/17 0.040
13 163/16 0.104
14 163/2 0.006
15 163/20 0.146
16 163/22 0.012
17 163/23 0.080
18 163/12 0.484
19 163/28 0.120
20 163/1 0.204
21 162 1.872
22 144/1/ 0.093
23 144/5 0.091
24 144/6 0.066
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25 154 0.198
151/3
26 0.057
155/1
151/5
27 0.061
155/3
151/6
28 0.109
155/4
29 145/2 0.226
152
30 0.186
151/2
31 146/1 0.496
32 145/1 0.152
33 148 0.012
34 134/5 0.542
35 136 0.318
36 139 0.071
37 137/2 0.006
38 138 0.443
39 35 0.301
40 36 0.418
41 37 0.061
42 271 0.064
43 26 0.062
44 25 0.010
45 21/5 0.016
46 21/4 0.096
47 23/5 0.006
48 211 0.124
49 22 0.101
50 23/4 0.516
51 23/3 0.248
52 23/2 0.161
53 231 0.122
54 15 0.214
55 14 0.396
56 12 0.105
57 1172 0.252
58 1171 0.274
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59 1/1 0.297
60 1/2 0.809
61 10 0.004
62 312 0.022
63 2 0.206
64 169 0.451
65 153 0.085
66 134/1 0.682
67 137/1 0.348
68 141/1 0.082
69 27/1/% 1.065
70 163/3 0.045
FA A (BER) - 15.932 FFAT
e &7 7/:- e
TEHIA T ATH:- THATT
UIERSE= ) T FHT ATH &I LR | FAFA gFAT §
3 STHATET 1 301/6 0.081
2 301/5 0.004
3 301/3 0.202
4 301/1 0.004
5 301/2 0.141
6 300/1/ 0.168
7 300/1/@ 0.163
8 300/1/a 0.101
9 300/1/= 0.202
10 300/1/= 0.021
11 300/1/= 0.141
12 304/2 0.212
13 307/1 0.121
14 307/2 0.144
15 307/4 0.057
16 307/5 0.028
17 307/6 0.058
18 307/7 0.083
19 307/3 0.398
20 306/3 0.229
21 306/1/% 0.008
22 329/2 0.405




[T &% 3(ii)]
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23 329/3 0.339
24 329/4 0.315
25 329/6 0.144
26 329/7 0.144
27 330/2 0.131
28 159/2 0.216
29 159/3 0.101
30 158/2 0.011
31 158/3 0.248
32 156/2 0.225
33 156/1 0.301
34 155/6 0.162
35 155/4 0.070
36 155/7 0.030
37 153/1 0.146
38 153/3 0.131
39 155/5 0.080
40 154/21 0.016
41 154/15 0.008
42 154/16 0.008
43 154/17 0.012
44 154/9 0.012
45 154/13 0.012
46 154/14 0.012
47 154/3 0.011
48 47/5 0.040
49 47/4 0.032
50 47/3 0.081
51 47/2 0.081
52 47/6 0.020
53 46/2 0.195
54 471 0.298
55 50/1 0.011
56 49/1/71 0.021
57 49/2 0.041
58 60/8 0.014
59 60/7 0.014
60 60/2 0.016
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GTHTET

61 60/3 0.012
62 60/5 0.024
63 60/6 0.015
64 60/4 0.015
65 60/1 0.505
66 61 0.757
67 67/1 0.381
68 2517 0.028
69 25/2[@ 0.057
70 25/1= 0.101
71 25/4 0.029
72 25/5 0.081
73 25/6 0.057
74 25/8 0.008
75 25/12[% 0.150
76 26/2 0.061
77 24/1 0.032
78 24/2 0.081
79 231 0.085
80 23/2 0.101
81 23/3 0.089
82 22/1 0.074
83 22/3 0.086
84 22/4 0.087
85 22/5 0.087
86 22/6 0.057
87 19/2 0.016
88 201 0.039
89 20/2 0.089
90 211 0.012
91 21/3 0.239
92 21/2 0.061
93 155/39 0.116
94 300/2 0.032
95 319/1 0.0101
96 160 0.061
97 123/1 0.163
98 157 0.012




[T &% 3(ii)]

HILT =T TSI AT

99 69/4 0.012
100 45/1 0.221
101 304/1 0.148
102 305 0.234
103 159/1 0.096
104 296/1 0.024
105 303 0.028
106 329/1 0.161
107 46/1 0.182
108 46/3 0.309
T 1 (SRTATET) - 12.0451 ZoRAX
R 7 919 TAE
TS T ATH:- THATT
T HE& T FT ATH e T LR | AR g §
4 AT 1 500/1 0.004
2 500/3 0.049
3 493 0.040
4 494 0.425
5 495 1.902
6 499 2.875
7 498 0.805
8 488/1 0.133
9 488/3 0.380
10 486/2 1.264
11 486/3 0.292
12 486/4 0.223
13 486/9 0.129
14 476/3 0.304
15 476/2 0.101
16 483/1 0.097
17 483/2 0.097
18 484/1 0.004
19 484/4 0.004
20 484/6 0.036
LT 21 484/7 0.093
22 484/8 0.098
23 484/10 0.073
24 484/12 0.152




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

25 481/2 0.101

26 481/3 0.097

27 481/6 0.182

29 479/1 0.016

30 479/2 0.101

31 480/2 0.289

32 480/4 0.417

33 480/3 0.377

34 480/5 0.040

35 237/6 0.008

36 237/5 0.032

37 237/4 0.008

38 238/2 0.146

39 239/7 0.233

40 239/6 0.078

41 239/5 0.006

42 239/4 0.078

43 239/2 0.304

44 240/4 0.223

45 240/1 0.170

46 240/3 0.182

47 238/1 0.053

48 482/1 0.429

49 478/1 0.116

50 484/9 0.087

51 484/2 0.031

52 484/3 0.028

53 239/1 0.098

54 478/2 0.029

T G (ATT) - 13.539 TRAX
R =7 9T TEE
T FT ATH:- THATT
T HEA T T T AT T GqEI | A TFAT |

5 IEEIEHE 1 126/1 0.094
2 126/3 0.069

3 126/5 0.034

4 124/1/%/3 0.044

5 124/1/7/13 0.044
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11

6 124/1/@/5 0.018
7 124/1/a/6 0.040
8 124/1/&/7 0.081
9 124/2/% 0.236
10 124/2/3 0.647
11 124/1/=1 0.090
12 124/3 0.320
13 124/4 0.320
14 124/5 0.320
15 124/6 0.013
16 124/7 0.064
17 124/8 0.115
18 124/9 0.064
19 124129 0.064
20 119/2 0.028
21 113/23 0.049
22 113/19 0.016
23 113/17 0.015
24 113/15 0.102
25 113/13 0.107
26 113/11 0.101
27 113/9 0.026
28 113/8 0.149
29 113/34 0.091
30 113/7 0.107
31 113/6 0.161
32 11211/ 0.044
33 11M12/1/= 0.024
34 112/1/a 0.006
35 111/3 0.329
36 111/2 0.131
37 1111 0.346
38 109/5 0.061
39 109/6 0.048
40 109/2 0.923
41 107/1 0.081
42 118/3 0.085
43 2/1/d 3.044
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44 119/1 0.580
45 109/1 0.024
T 9 (FRiwaeT): 9.355 3R
S 7 9T TR
T T A= THATC
T HT ATH T gET | HAFT gHRAT H
FOIHT 1 493 0.050
2 492/1 0.302
3 492/3 0.114
4 492/4 0.243
5 494/1 0.250
6 494/3 0.024
7 494/4 0.101
8 495/1 0.090
9 495/2 0.030
10 461/3 0.004
11 461/1 0.118
12 457/2 0.140
13 457/3 0.138
14 457/1 0.012
15 452 0.240
T 16 451 0.264
17 446/1 0.036
18 446/2 0.019
19 445/2 0.118
20 453 0.135
21 456/4 0.069
22 456/6 0.061
23 456/1 0.067
24 456/2 0.024
25 456/3 0.008
26 498/4 0.068
27 447/4 0.040
28 426/2 0.190
29 426/1 0.146
30 424/2/% 0.230
31 424/2fF 0.144
32 424/41% 0.276
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13

33 424/4/9 0.008
34 426/12 0.010
35 426/11 0.065
36 426/10 0.065
37 426/6 0.242
38 426/5 0.056
39 426/4 0.120
40 2095/7 0.022
41 295/5 0.200
42 295/2 0.055
43 295/3 0.124
44 296/1 0.125
45 298 0.250
46 297/2 0.202
47 2971 0.105
48 297/3 0.081
49 154/4 0.041
50 154/3 0.024
51 154/1 0.131
52 153/3 0.130
53 153/2 0.141
54 153/1 0.082
55 154/2 0.020
56 152/1 0.016
57 152/2 0.004
58 152/4 0.010
59 152/5 0.165
60 152/6 0.085
61 151/2 0.008
62 151/3 0.053
148
63 147 0.008
64 149 0.158
65 104/1 0.064
66 104/2 0.194
67 104/3 0.081
68 105/3 0.081
69 105/2 0.040
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70 110 0.080
71 109 0.049
72 108/1 0.183
73 108/2 0.150
74 111/2 0.050
FT 75 112/2 0.097
76 112/1 0.008
77 113/1 0.140
78 113/2 0.040
79 113/3 0.090
80 113/5 0.212
81 121/3 0.101
82 116/3 0.008
83 121/2 0.072
84 121/4 0.142
85 121/5 0.081
86 120/2 0.058
87 107/7 0.028
88 107/6 0.019
89 107/2 0.004
90 107/3 0.070
91 107/4 0.017
92 122/2 0.044
93 122/3 0.046
94 122/1 0.120
103/3 0.020

95

100/3

96 278 0.430
97 498/1 1.170
98 479 0.058
99 150/1 0.340
100 141/1 0.480
101 103/1 0.093
102 115/1 0.084
103 121/1 0.202
104 494/2 0.085
105 151/1 0.012

T I (FHH) - 11.900 FFAX




[T &% 3(ii)]

15

e g T FT ATH e T AR gL §

7 IKERS) 1 575 0.334
2 574 2.045
3 573 0.385
4 512/1/% 1.175
5 571 0.008
6 520 0.134
R 7 518/1 1.284
9 519/1 0.324
10 519/2 0.182
11 519/3 0.012
12 516/6 0.004
13 516/11 0.040
14 516/9 0.020
15 471/1 0.162
16 471/2 0.012
17 469/1 0.321
18 470/1 0.089
19 470/2 0.032
20 466 0.527
21 465/4 0.008
22 465/6 0.008
23 468/1 1.114
24 317/1 0.121
25 317/2 0.210
26 317/3 0.032
27 317/7 0.607
28 317/8 0.627
29 317/10 0.020
30 317/11 0.004
31 317/12 0.013
32 317/13 0.013
33 318/2 0.008
34 313/1/% 0.040
35 313/1/T 0.040
36 321/1 0.109
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INER

37 321/2 0.210
38 321/3 0.101
39 322/1 0.197
40 322/2 0.021
41 324/1 0.061
42 324/2 0.283
43 324/3 0.020
44 324/4 0.069
45 325/2 0.081
46 3191 0.016
47 319/2f= 0.024
48 319/2fa 0.095
49 319/3 0.053
50 319/4 0.233
51 320 0.138
52 459/2 0.012
53 459/3 0.016
54 310/4 0.054
55 310/6 0.161
56 310/14 0.174
57 323 0.117
58 326/1 0.081
59 326/2 0.073
60 246/1 0.219
61 246/2 0.049
62 2431 0.040
63 243/2 0.159
64 244 0.174
65 237 0.429
66 236 0.168
67 217/2 0.385
68 217/3 1.073
69 251/3 0.287
70 251/7 0.121
71 235/1 0.425
72 2341 0.056
73 220/1AT 0.105
74 220/2 0.073
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17

75 216 0.353
76 213/8 0.071
77 213/7 0.070
78 213/6 0.071
79 213/5 0.070
80 213/4 0.070
81 213/3 0.215
82 213/2 0.218
83 2131 0.340
84 218 0.235
85 325/1 0.255
86 318/1 0.534
87 317/5 0.040
88 467 0.024
89 469/2 0.012
90 514 0.182
91 572 0.121
92 245/2 0.154
93 245/1 0.170
94 219 0.385
95 251/4 0.405
96 516/5 0.008
97 516/10 0.008
98 516/11 0.008
FoT g (Rre):- 20.136 FRAT
R &1 9m9- TEE
T FT ATH:- THATT
T qer T T ATH e T LR | FAFA gHFEAL H
8 qrar 1 699 0.202
2 698 0.160
3 695/1 0.056
4 695/2 0.060
5 693/1 0.168
6 692/2 0.016
7 692/1 0.370
qrar 8 691/3 0.070
9 690/1 0.008
10 687/1 0.065
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11 686 0.120
12 678/2 0.008
13 693/2 0.168
14 694 0.120
685
15 0.214
683/2
16 684/2 0.040
17 684/1 0.024
18 684/3 0.025
19 681/1 0.430
20 681/2 0.038
21 681/3 0.198
22 680 0.199
23 675/1 0.700
24 669/1 0.265
25 669/2 0.277
26 654 0.020
27 652 0.210
28 650 0.012
29 412 0.265
30 413 0.239
31 358/1 0.080
32 358/3 0.080
33 358/2 0.080
34 358/6 0.080
35 357/2 0.028
36 32071 0.015
r 37 320/3 0.015
38 320/4 0.030
39 670/1 0.021
40 670/2 0.016
41 655/1/= 0.111
42 655/1/ 0.110
43 655/1/7 0.040
44 655/1/= 0.219
45 653 0.040
46 409/2 0.110
47 409/1 0.068
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19

48 409/3 0.070
49 409/4 0.050
50 410/5 0.035
51 411/6 0.101
52 411/2 0.135
53 411/5 0.179
54 418/5 0.008
55 418/6 0.202
56 414/3 0.202
57 414/2/% 0.125
58 414/2/3 0.035
59 359 0.190
60 319/1 0.035
61 319/2 0.035
62 319/3 0.035
63 319/4 0.035
64 317/2 0.110
65 316/1 0.080
66 322/7 0.032
67 322/15 0.015
68 322117 0.040
69 322/5 0.032
70 322/6 0.170
71 312/2 0.060
72 314/1 0.022
73 314/2 0.022
74 314/3 0.022
75 314/4 0.022
76 314/5 0.022
77 313/1 0.035
78 313/2 0.245
79 306/1 0.050
80 306/3 0.012
81 306/9 0.032
82 306/7 0.182
83 306/8 0.061
84 303/1 0.050
85 303/2 0.040
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86 303/3 0.110
87 299/2/g 0.170
88 299/2/=% 0.090
89 29919 0.140
90 299/1/ 0.061
91 124/1 0.101
92 124/2 0.125
93 124/3 0.065
94 124/4 0.121
95 123/6 0.050
qITET 96 123/4 0.073
97 123/3 0.030
98 123/2 0.008
99 122/1 0.097
100 122/2 0.056
101 122/3 0.223
102 121 0.016
103 120/2 0.550
104 120/3 0.035
105 120/4 0.060
106 118/2 0.030
107 1191 0.120
108 119/2 0.045
109 115/12/|@ 0.070
110 119/4 0.096
111 306/5 0.120
112 306/2 0.274
113 306/6 0.174
114 302/6 0.044
115 302/7 0.029
116 302/5 0.010
117 302/1 0.090
118 301/2 0.050
119 298 0.040
120 144/2 0.030
121 161/1/% 0.340
122 161/12 0.008
123 161/13 0.010
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21

124 161/14 0.024
125 161/21 0.090
126 161/15 0.093
127 161/2/% 0.042
128 161/3 0.055
129 133/2 0.101
130 133/1 0.150
131 90/1 0.120
132 90/3 0.090
133 96/6 0.290
134 96/3 0.101
135 96/2/% 0.046
136 96/4 0.025
137 96/1 0.160
138 95 0.250
139 93 0.190
140 89/1/= 0.008
141 89/1/@ 0.020
142 89/2/% 0.058
143 89/4 0.050
144 89/5 0.500
145 89/3 0.020
146 3/2 0.275
147 3/1 0.088
148 5/1 0.058
149 5/2 0.008
150 297/2 0.012
151 123/5 0.008
152 410/2 0.190
153 415/1 0.060
154 144/1 0.080
155 86/1 0.101
156 367/1 0.075
157 320/2 0.081
158 318/1 0.070
159 318/2 0.202
160 679 0.250

F W (9TET) - 16.520 THIL
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S =1 F1- TEE

TS FT ATH:- THATT

T HT ATH T gET | HAFT gHRAT H
TATCHATE 1 175/3 0.286
2 175/4 0.081
3 175/6 0.466
4 184/1 0.222
5 184/3 0.476
6 184/4 0.045
7 186/1 0.105
8 186/2 0.036
9 186/3 0.036
10 186/4 0.034
TRICETE 11 186/5 0.089
12 186/6 0.105
13 187/1 0.134
14 187/3 0.032
15 187/4 0.890
16 187/5 0.150
17 187/6 0.020
18 187/9 0.168
19 187/10 0.853
20 189 0.158
21 135/1 0.142
22 135/6 0.223
23 136/1 0.186
24 136/4 0.117
25 136/5 0.021
26 137/1 0.259
27 137/2 0.020
28 138/1 0.173
29 138/2 0.070
30 138/3 0.154
31 138/4 0.223
140/1
32 0.089
144/1
140/3
33 0.016
144/3
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23

34 140/4 0.131
35 140/5 0.287
36 141 0.174
37 142 0.263
38 143/1 0.004
TS 39 143/3 0.073
40 172/1 0.073
41 172/2 0.121
42 172/3 0.121
43 172/4 0.310
44 172/5 0.369
45 172/6 0.202
46 17217 0.121
47 173/1 0.478
48 173/3 0.202
49 173/5 0.283
50 173/6 0.161
51 56/1 0.053
52 56/2 0.178
53 56/3 0.178
54 190 0.054
55 57/1/% 0.700
56 58/1 0.085
57 191 0.130
58 188 0.417
59 185 0.186
60 172/9 0.012
T MW (TRRATE) - 11.445 ZFAT
R =7 9T TEE
T FT ATH:- THATT
T qer T T ATH e T LR | FAFA gHFEAL H
10 [EEEIRL IS 1 221/1 0.012
2 257 0.223
3 260/1 0.057
4 259 0.433
5 225/5 0.048
6 225/1 0.016
7 225/4 0.012
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8 225/7 0.046
9 225/8 0.101
10 225/9 0.107
11 223/2 0.012
12 218/3 0.141
frgeiRrT 13 220/1 0.121
14 218/5 0.129
15 218/6 0.040
16 219 0.540
17 256 0.688
18 224 0.161
T I (REiR) - 2.887 AT
e &7 7/:- e
TS T ATH:- THATC
UIERSE= ) T FHT ATH &I LR | HAFA gFAT §
11 SIS 1 309/3 0.004
2 316 0.560
3 331 0.061
4 309/4 0.430
5 310/1 0.285
6 310/2 0.024
7 315/1 0.012
8 317/4 0.214
9 317/5 0.140
10 317/6 0.081
11 317/7 0.081
12 322/2 0.162
13 323/3 0.016
14 323/4 0.134
15 324/2 0.012
16 325/1 0.020
17 325/2 0.126
18 325/3 0.089
19 326/1 0.004
20 326/2 0.117
21 326/3 0.105
STt 22 326/4 0.142
23 327/4 @ 0.045
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24 327/59 0.012
25 327/6 = 0.024
26 327/6 7 0.028
27 327/6 = 0.008
28 330/3 0.004
29 330/4 0.324
FT I (STEH) - 3.264 FRAT
ST T A19:- T
T FT ATH;- THATT

T ger T T ATH e ELEAR: AT gheaT |

12 e 1 400/1 1.397

2 401 0.470

T g (FAT) - 1.867 §FRIX

F I (ST + ARSI + SIWTET + 7T + Bt + S + RE + 9mar + e + fegstimge +
T + gAT):- 135.3481 3 RAX

[T, 9. STEE//I/Aroadi/as Sist/aw=sm & qreEE/Eaa area/s afarg/209]
e HedAWE, =T Temata® Tiarwr (fRwiom)

MINISTRY OF RAILWAYS,
(South East Central Railway)
NOTIFICATION
New Delhi, the 25th February, 2026

Notice under Section 20 A of the Railways Act 1989

S.0. 1195(E).—In exercise of Powers conferred by sub section (1) of section 20A of the Railways Act 1989
(24 of 89) (hereinafter referred as the said act), the Central Government, after being satisfied that for the public
purpose, the land, brief description of which is given in the schedule annexed hereto is required for execution of
Special Railway project, namely Sardega — Bhalumuda New Double Line (37.24 KM) of South East Central
Railway in the state of Chhattisgarh, hereby declares its intention to acquire such land; Any person interested in the
said land may, within a period of 30 days for the date of publication of this notification in the official gazette, raise
objection to the acquisition of such land for the aforesaid purpose under sub-section (1) of section 20D of the said act;
Every objection shall be made to the competent Authority, namely, Upper Collector (Land Acquisition),
Raigarh, Chhattisgarh, in writing, and shall set out ground thereof and the Competent Authority shall give the
objector an opportunity of being heard, either in person or through a legal practitioner, and may, after hearing all such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order,
either allow or disallow the objections; Any order made by the Competent Authority under sub-section (2) of section
20D of the said Act shall be final; The land plans and other details of the land covered under this notification are
available and can be inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, for the Special Railway project, namely,
Sardega — Bhalumuda New Double Line (37.24 KM) of South East Central Railway (for Raigarh District) in the
State of Chhattisgarh.

Name of District: Raigarh
Name of Tahsil: Tamnar
Village Name of Village No. Khasra No. Area (in Ha.)
No.

1 Aamgaon 1 100/4 0.053
2 100/3 0.052

3 100/2 0.089

4 99/1 0.089

5 99/3 0.081

6 98/4 0.526

Aamgaon 7 98/3 0.060
8 98/2 0.340

9 93/1/5/1 0.040

10 93/1/5/4 0.126

11 93/1/%1/3 0.081

12 93/1/z 0.182

13 93/1/5/2 0.466

14 92/2 0.210

15 92/1 0.154

16 92/3 0.243

17 92/4 0.388

18 92/5 0.040

19 92/7 0.154

20 92/12 0.170

21 90/1 0.032

22 90/2 0.032

23 90/3 0.032

24 99/4 0.032

25 89/1 0.009

26 8972 0.009

27 89/3 0.009

28 89/4 0.009

29 89/5 0.009

30 89/6 0.009

31 89/7 0.009
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Aamgaon

32 87/9 0.009
33 87/1 0.312
34 87/2 0.009
35 87/3 0.056
36 87/4 0.056
37 75/8 0.300
38 75/9 0.300
39 75/10 0.202
40 75/3 0.341
41 75/1 0.500
42 148/1 0.365
43 148/2 0.397
44 148/3 0.040
45 148/4 0.291
46 148/5 0.061
47 171/3 0.304
48 171/2 0.316
49 171/1 0.324
50 169 0.810
51 168/2 0.085
52 154/1/= 0.332
53 155/2 0.121
54 166/1 0.061
55 166/2 0.028
56 166/3 0.080
57 166/4 0.360
58 167/1 0.020
59 167/2 0.020
60 167/4 0.020
61 167/5 0.020
62 167/6 0.020
63 167/7 0.213
64 167/8 0.190
65 167/9 0.233
66 167/10 0.020
67 165/1 0.631
68 165/3 0.076
69 165/4 0.076




28

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

70 165/5 0.076
71 165/6 0.076
72 159/2 0.130
73 160/1 0.101
74 162/13 0.008

75 95/1/=%

76 95/1/a
77 95/1/n 3.503

78 95/1/a

79 95/1/=
80 98/1 0.170
81 97/2 0.516
82 94 0.016
83 91 0.089
84 149 0.121
85 1471 0.105

86 159/4
0.008

160/2
87 161 0.101
88 74/2 0.020
89 86/3 0.072
90 86/19 0.012

Total Land (Aamgaon) - 16.458 Ha.
Name of District: Raigarh
Name of Tahsil: Tamnar
Village Name of Village No. Khasra No. Area (in Ha.)
No.

2 Aurajor 1 168 0.514
2 163/8 0.392
3 163/4 0.014
4 163/14 0.075
5 163/7 0.141
6 163/13 0.051
7 163/5 0.392
8 163/24 0.162
9 163/19 0.062
10 163/26 0.137
11 163/18 0.154
12 163/17 0.040
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Aurajor

13 163/16 0.104
14 163/2 0.006
15 163/20 0.146
16 163/22 0.012
17 163/23 0.080
18 163/12 0.484
19 163/28 0.120
20 163/1 0.204
21 162 1.872
22 144/1/x 0.093
23 144/5 0.091
24 144/6 0.066
25 154 0.198
15173
26 0.057
155/1
151/5
27 0.061
155/3
151/6
28 0.109
155/4
29 145/2 0.226
152
30 0.186
151/2
31 146/1 0.496
32 145/1 0.152
33 148 0.012
34 134/5 0.542
35 136 0.318
36 139 0.071
37 137/2 0.006
38 138 0.443
39 35 0.301
40 36 0.418
41 37 0.061
42 27/1/n 0.064
43 26 0.062
44 25 0.010
45 21/5 0.016
46 21/4 0.096
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47 23/5 0.006
48 21/1 0.124
49 22 0.101
50 23/4 0.516
51 23/3 0.248
52 23/2 0.161
53 23/1 0.122
54 15 0.214
55 14 0.396
56 12 0.105
57 1172 0.252
58 11/1 0.274
59 1/1 0.297
60 1/2 0.809
61 10 0.004
62 32 0.022
63 2 0.206
64 169 0.451
65 153 0.085
66 134/1 0.682
67 137/1 0.348
68 141/1 0.082
69 27/1/=% 1.065
70 163/3 0.045
Total Land (Aurajor) - 15.932 Ha.
Name of District: Raigarh
Name of Tahsil: Tamnar
Village Name of Village No. Khasra No. Area (in Ha)
No.
3 Dhaurabhatha 1 301/6 0.081
2 301/5 0.004
3 30173 0.202
4 301/1 0.004
5 301/2 0.141
6 300/1/= 0.168
Dhaurabhatha 7 300/1/= 0.163
8 300/1/m 0.101
9 300/1/= 0.202
10 300/1/= 0.021
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Dhaurabhatha

11 300/1/= 0.141
12 304/2 0.212
13 307/1 0.121
14 307/2 0.144
15 307/4 0.057
16 307/5 0.028
17 307/6 0.058
18 307/7 0.083
19 307/3 0.398
20 306/3 0.229
21 306/1/= 0.008
22 329/2 0.405
23 329/3 0.339
24 329/4 0315
25 329/6 0.144
26 329/7 0.144
27 330/2 0.131
28 159/2 0.216
29 159/3 0.101
30 158/2 0.011
31 158/3 0.248
32 156/2 0.225
33 156/1 0.301
34 155/6 0.162
35 155/4 0.070
36 155/7 0.030
37 153/1 0.146
38 153/3 0.131
39 155/5 0.080
40 154/21 0.016
41 154/15 0.008
42 154/16 0.008
43 154/17 0.012
44 154/9 0.012
45 154/13 0.012
46 154/14 0.012
47 154/3 0.011
48 47/5 0.040
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Dhaurabhatha

49 47/4 0.032
50 47/3 0.081
51 47/2 0.081
52 47/6 0.020
53 46/2 0.195
54 47/1 0.298
55 50/1 0.011
56 49/1/ 0.021
57 49/2 0.041
58 60/8 0.014
59 60/7 0.014
60 60/2 0.016
61 60/3 0.012
62 60/5 0.024
63 60/6 0.015
64 60/4 0.015
65 60/1 0.505
66 61 0.757
67 67/1 0.381
68 25/7 0.028
69 25/2/@ 0.057
70 25/1= 0.101
71 25/4 0.029
72 25/5 0.081
73 25/6 0.057
74 25/8 0.008
75 25/2/% 0.150
76 26/2 0.061
77 24/1 0.032
78 24/2 0.081
79 23/1 0.085
80 23/2 0.101
81 23/3 0.089
82 22/1 0.074
83 22/3 0.086
84 22/4 0.087
85 22/5 0.087
86 22/6 0.057




[T &% 3(ii)]

GIESEEIRIE EE RS R IE)

33

87 19/2 0.016

88 20/1 0.039

89 20/2 0.089

90 211 0.012

91 21/3 0.239

92 2172 0.061

93 155/39 0.116

94 300/2 0.032

95 319/1 0.0101

96 160 0.061

97 123/1 0.163

98 157 0.012

99 69/4 0.012

100 45/1 0.221

101 304/1 0.148

102 305 0.234

103 159/1 0.096

104 296/1 0.024

105 303 0.028

106 329/1 0.161

107 46/1 0.182

108 46/3 0.309

Total Land (Dhaurabhatha) - 12.0451 Ha.
Name of District: Raigarh
Name of Tahsil: Tamnar
Village Name of Village No. Khasra No. Area (in Ha)
No.

4 Jharna 1 500/1 0.004
2 500/3 0.049

3 493 0.040

4 494 0.425

5 495 1.902

6 499 2.875

7 498 0.805

8 488/1 0.133

9 488/3 0.380

10 486/2 1.264

11 486/3 0.292

12 486/4 0.223
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Jharna

13 486/9 0.129
14 476/3 0.304
15 476/2 0.101
16 483/1 0.097
17 483/2 0.097
18 484/1 0.004
19 484/4 0.004
20 484/6 0.036
21 484/7 0.093
22 484/8 0.098
23 484/10 0.073
24 484/12 0.152
25 481/2 0.101
26 481/3 0.097
27 481/6 0.182
29 479/1 0.016
30 479/2 0.101
31 480/2 0.289
32 480/4 0.417
33 480/3 0.377
34 480/5 0.040
35 237/6 0.008
36 237/5 0.032
37 237/4 0.008
38 238/2 0.146
39 239/7 0.233
40 239/6 0.078
41 239/5 0.006
42 239/4 0.078
43 239/2 0.304
44 240/4 0.223
45 240/1 0.170
46 240/3 0.182
47 238/1 0.053
48 482/1 0.429
49 478/1 0.116
50 484/9 0.087
51 484/2 0.031
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52 484/3 0.028

53 239/1 0.098

54 478/2 0.029

Total Land (Jharna) - 13.539 Ha.
Name of District: Raigarh
Name of Tahsil: Tamnar
Village Name of Village No. Khasra No. Area (in Ha)
No.

5 Jhinkabahal 1 126/1 0.094
2 126/3 0.069

3 126/5 0.034

4 124/1/=/3 0.044

5 124/1/%/13 0.044

6 124/1/&a/5 0.018

7 124/1/=a/6 0.040

8 124/1/=/7 0.081

9 124/2/% 0.236

10 124/2/3 0.647

Jhinkabahal

11 124/1/=/1 0.090

12 124/3 0.320

13 124/4 0.320

14 124/5 0.320

15 124/6 0.013

16 124/7 0.064

17 124/8 0.115

18 124/9 0.064

19 1242 = 0.064

20 11972 0.028

21 113/23 0.049

22 113/19 0.016

23 113/17 0.015

24 113/15 0.102

25 113/13 0.107

26 113/11 0.101

27 113/9 0.026

28 113/8 0.149

29 113/34 0.091

30 113/7 0.107

31 113/6 0.161
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32 112/1/= 0.044

33 112/1/= 0.024

34 112/1/= 0.006

35 111/3 0.329

36 11172 0.131

37 1111 0.346

38 109/5 0.061

39 109/6 0.048

40 109/2 0.923

41 107/1 0.081

42 118/3 0.085

43 2/1/d 3.044

44 119/1 0.580

45 109/1 0.024

Total Land (Jhinkabahal) - 9.355 Ha.
Name of District: Raigarh
Name of Tahsil: Tamnar
Village Name of Village No. Khasra No. Area (in Ha.)
No.

6 Kunjemura 1 493 0.050
Kunjemura 2 492/1 0.302
3 492/3 0.114

4 492/4 0.243

5 494/1 0.250

6 494/3 0.024

7 494/4 0.101

8 495/1 0.090

9 495/2 0.030

10 461/3 0.004

11 461/1 0.118

12 457/2 0.140

13 457/3 0.138

14 457/1 0.012

15 452 0.240

16 451 0.264

17 446/1 0.036

18 446/2 0.019

19 445/2 0.118

20 453 0.135
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Kunjemura

21 456/4 0.069
22 456/6 0.061
23 456/1 0.067
24 456/2 0.024
25 456/3 0.008
26 498/4 0.068
27 447/4 0.040
28 426/2 0.190
29 426/1 0.146
30 424/2/% 0.230
31 424/2/a 0.144
32 424/4/= 0.276
33 424/4a 0.008
34 426/12 0.010
35 426/11 0.065
36 426/10 0.065
37 426/6 0.242
38 426/5 0.056
39 426/4 0.120
40 295/7 0.022
41 295/5 0.200
42 295/2 0.055
43 295/3 0.124
44 296/1 0.125
45 298 0.250
46 297/2 0.202
47 297/1 0.105
48 297/3 0.081
49 154/4 0.041
50 154/3 0.024
51 154/1 0.131
52 153/3 0.130
53 153/2 0.141
54 153/1 0.082
55 154/2 0.020
56 152/1 0.016
57 152/2 0.004
58 152/4 0.010
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Kunjemura

59 152/5 0.165
60 152/6 0.085
61 151/2 0.008
62 151/3 0.053
148
63 0.008
147
64 149 0.158
65 104/1 0.064
66 104/2 0.194
67 104/3 0.081
68 105/3 0.081
69 105/2 0.040
70 110 0.080
71 109 0.049
72 108/1 0.183
73 108/2 0.150
74 111/2 0.050
75 112/2 0.097
76 112/1 0.008
77 113/1 0.140
78 113/2 0.040
79 113/3 0.090
80 113/5 0.212
81 121/3 0.101
82 116/3 0.008
83 12172 0.072
84 121/4 0.142
85 121/5 0.081
86 120/2 0.058
87 107/7 0.028
88 107/6 0.019
89 107/2 0.004
90 107/3 0.070
91 107/4 0.017
92 122/2 0.044
93 122/3 0.046
94 122/1 0.120
95 103/3 0.020
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100/3
96 278 0.430
97 498/1 1.170
98 479 0.058
99 150/1 0.340
100 1411 0.480
101 103/1 0.093
102 115/1 0.084
103 121/1 0.202
104 494/2 0.085
105 151/1 0.012
Total Land (Kunjemura) - 11.900 Ha.
Name of District: Raigarh
Name of Tahsil: Tamnar
Village Name of Village No. Khasra No. Area (in Ha.)
No.
7 Libra 1 575 0.334
2 574 2.045
3 573 0.385
4 S512/1/% 1.175
5 571 0.008
6 520 0.134
7 518/1 1.284
9 519/1 0.324
10 519/2 0.182
11 519/3 0.012
12 516/6 0.004
13 516/11 0.040
14 516/9 0.020
15 471/1 0.162
16 47172 0.012
17 469/1 0.321
18 470/1 0.089
19 470/2 0.032
Libra 20 466 0.527
21 465/4 0.008
22 465/6 0.008
23 468/1 1.114
24 3171 0.121
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Libra

25 31772 0.210
26 317/3 0.032
27 317/7 0.607
28 317/8 0.627
29 317/10 0.020
30 317/11 0.004
31 317/12 0.013
32 317/13 0.013
33 318/2 0.008
34 313/1/% 0.040
35 313/1/ 0.040
36 321/1 0.109
37 32172 0.210
38 32173 0.101
39 322/1 0.197
40 322/2 0.021
41 324/1 0.061
42 324/2 0.283
43 324/3 0.020
44 324/4 0.069
45 325/2 0.081
46 319/1 0.016
47 319/2/% 0.024
48 319/2/= 0.095
49 319/3 0.053
50 319/4 0.233
51 320 0.138
52 459/2 0.012
53 459/3 0.016
54 310/4 0.054
55 310/6 0.161
56 310/14 0.174
57 323 0.117
58 326/1 0.081
59 326/2 0.073
60 246/1 0.219
61 246/2 0.049
62 243/1 0.040
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63 243/2 0.159
64 244 0.174
65 237 0.429
66 236 0.168
67 217/2 0.385
68 217/3 1.073
69 25173 0.287
70 251/7 0.121
71 235/1 0.425
72 234/1 0.056
73 220/1/w 0.105
74 220/2 0.073
75 216 0.353
76 213/8 0.071
77 213/7 0.070
78 213/6 0.071
79 213/5 0.070
80 213/4 0.070
81 21373 0.215
82 213/2 0.218
83 213/1 0.340
84 218 0.235
85 325/1 0.255
86 318/1 0.534
87 317/5 0.040
88 467 0.024
89 469/2 0.012
90 514 0.182
91 572 0.121
92 245/2 0.154
93 245/1 0.170
94 219 0.385
95 251/4 0.405
96 516/5 0.008
97 516/10 0.008
98 516/11 0.008

Total Land (Libra) - 20.136 Ha.

Name of District: Raigarh
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Name of Tahsil: Tamnar

Village Name of Village No. Khasra No. Area (in Ha.)
No.

8 Pata 1 699 0.202
2 698 0.160

3 695/1 0.056

4 695/2 0.060

5 693/1 0.168

6 692/2 0.016

Pata 7 692/1 0.370
8 691/3 0.070

9 690/1 0.008

10 687/1 0.065

11 686 0.120

12 678/2 0.008

13 693/2 0.168

14 694 0.120

685
15 0.214
683/2

16 684/2 0.040

17 684/1 0.024

18 684/3 0.025

19 681/1 0.430

20 681/2 0.038

21 681/3 0.198

22 680 0.199

23 675/1 0.700

24 669/1 0.265

25 669/2 0.277

26 654 0.020

27 652 0.210

28 650 0.012

29 412 0.265

30 413 0.239

31 358/1 0.080

32 358/3 0.080

33 358/2 0.080

34 358/6 0.080

35 35772 0.028
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Pata

36 320/1 0.015
37 320/3 0.015
38 320/4 0.030
39 670/1 0.021
40 670/2 0.016
41 655/1/= 0.111
42 655/1/ 0.110
43 655/1/1 0.040
44 655/1/= 0.219
45 653 0.040
46 409/2 0.110
47 409/1 0.068
48 409/3 0.070
49 409/4 0.050
50 410/5 0.035
51 411/6 0.101
52 411/2 0.135
53 411/5 0.179
54 418/5 0.008
55 418/6 0.202
56 414/3 0.202
57 414/2/= 0.125
58 414/2/a 0.035
59 359 0.190
60 319/1 0.035
61 31972 0.035
62 319/3 0.035
63 319/4 0.035
64 317/2 0.110
65 316/1 0.080
66 322/7 0.032
67 322/15 0.015
68 322/17 0.040
69 322/5 0.032
70 322/6 0.170
71 312/2 0.060
72 314/1 0.022
73 314/2 0.022
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Pata

74 314/3 0.022
75 314/4 0.022
76 314/5 0.022
77 313/1 0.035
78 31372 0.245
79 306/1 0.050
80 306/3 0.012
81 306/9 0.032
82 306/7 0.182
&3 306/8 0.061
84 303/1 0.050
85 303/2 0.040
86 303/3 0.110
87 299/2 /= 0.170
88 299/2/% 0.090
89 299/1/a 0.140
90 299/1/7 0.061
91 124/1 0.101
92 124/2 0.125
93 124/3 0.065
94 124/4 0.121
95 123/6 0.050
96 123/4 0.073
97 123/3 0.030
98 123/2 0.008
99 122/1 0.097
100 122/2 0.056
101 122/3 0.223
102 121 0.016
103 120/2 0.550
104 120/3 0.035
105 120/4 0.060
106 118/2 0.030
107 119/1 0.120
108 119/2 0.045
109 1152/= 0.070
110 119/4 0.096
111 306/5 0.120
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Pata

112 306/2 0.274
113 306/6 0.174
114 302/6 0.044
115 302/7 0.029
116 302/5 0.010
117 302/1 0.090
118 30172 0.050
119 298 0.040
120 144/2 0.030
121 161/1/= 0.340
122 161/12 0.008
123 161/13 0.010
124 161/14 0.024
125 161/21 0.090
126 161/15 0.093
127 161/2/= 0.042
128 161/3 0.055
129 133/2 0.101
130 133/1 0.150
131 90/1 0.120
132 90/3 0.090
133 96/6 0.290
134 96/3 0.101
135 96/2/% 0.046
136 96/4 0.025
137 96/1 0.160
138 95 0.250
139 93 0.190
140 89/1/= 0.008
141 89/1/a 0.020
142 89/2/= 0.058
143 89/4 0.050
144 89/5 0.500
145 89/3 0.020
146 372 0.275
147 3/1 0.088
148 5/1 0.058
149 5/2 0.008




46

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

150 29772 0.012
151 123/5 0.008
152 410/2 0.190
153 415/1 0.060
154 144/1 0.080
155 86/1 0.101
156 367/1 0.075
157 320/2 0.081
158 318/1 0.070
159 318/2 0.202
160 679 0.250
Total Land (Pata) - 16.520 Ha.
Name of District: Raigarh
Name of Tahsil: Tamnar
Village Name of Village No. Khasra No. Area (in Ha.)
No.
9 Tangarghat 1 175/3 0.286
2 175/4 0.081
3 175/6 0.466
4 184/1 0.222
5 184/3 0.476
6 184/4 0.045
7 186/1 0.105
8 186/2 0.036
9 186/3 0.036
10 186/4 0.034
11 186/5 0.089
12 186/6 0.105
13 187/1 0.134
Tangarghat 14 187/3 0.032
15 187/4 0.890
16 187/5 0.150
17 187/6 0.020
18 187/9 0.168
19 187/10 0.853
20 189 0.158
21 135/1 0.142
22 135/6 0.223
23 136/1 0.186
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Tangarghat

24 136/4 0.117
25 136/5 0.021
26 1371 0.259
27 1372 0.020
28 138/1 0.173
29 138/2 0.070
30 138/3 0.154
31 138/4 0.223
140/1
32 0.089
144/1
140/3
33 0.016
144/3
34 140/4 0.131
35 140/5 0.287
36 141 0.174
37 142 0.263
38 143/1 0.004
39 143/3 0.073
40 172/1 0.073
41 172/2 0.121
42 172/3 0.121
43 172/4 0.310
44 172/5 0.369
45 172/6 0.202
46 172/7 0.121
47 173/1 0.478
48 173/3 0.202
49 173/5 0.283
50 173/6 0.161
51 56/1 0.053
52 56/2 0.178
53 56/3 0.178
54 190 0.054
55 57/1/% 0.700
56 58/1 0.085
57 191 0.130
58 188 0.417
59 185 0.186
60 172/9 0.012
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Total Land (Tangarghat) - 11.445 Ha.

Name of District: Raigarh

Name of Tahsil: Tamnar

Village Name of Village No. Khasra No. Area (in Ha.)
No.
10 Tihlirampur 1 22111 0.012
2 257 0.223
3 260/1 0.057
4 259 0.433
5 225/5 0.048
6 225/1 0.016
7 225/4 0.012
8 225/7 0.046
9 225/8 0.101
10 225/9 0.107
11 223/2 0.012
12 218/3 0.141
13 220/1 0.121
14 218/5 0.129
15 218/6 0.040
16 219 0.540
17 256 0.688
18 224 0.161
Total Land (Tihlirampur) - 2.887 Ha.
Name of District: Raigarh
Name of Tahsil: Tamnar
Village Name of Village No. Khasra No. Area (in Ha.)
No.
11 Dolesara 1 309/3 0.004
2 316 0.560
3 331 0.061
4 309/4 0.430
5 310/1 0.285
6 310/2 0.024
7 315/1 0.012
8 317/4 0.214
9 317/5 0.140
10 317/6 0.081
11 317/7 0.081
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12 322/2 0.162

Dolesara 13 323/3 0.016

14 323/4 0.134

15 324/2 0.012

16 325/1 0.020

17 325/2 0.126

18 325/3 0.089

19 326/1 0.004

20 326/2 0.117

21 326/3 0.105

22 326/4 0.142

23 327/4= 0.045

24 327/5w 0.012

25 327/6= 0.024

26 327/6= 0.028

27 327/6= 0.008

28 330/3 0.004

29 330/4 0.324

Total Land (Dolesara) - 3.264 Ha.
Name of District: Raigarh
Name of Tahsil: Tamnar
Village Name of Village No. Khasra No. Area (in Ha.)
No.

12 Budiya 1 400/1 1.397
2 401 0.470

Total Land (Budiya) - 1.867 Ha.

Total Land (Aamgaon + Aurajor + Dhaurabhatha + Jharna + Jhinkibahal + Kunjemura + Libra + Pata +
Tangarghat + Tihlirampur + Dolesara + Budiya): - 135.3481 Hectares

MUDIT BHATNAGAR ,Chief Administrative Officer (Construction)
[F. No. DCE/C/I/BSP/New BG/Sardega-Bhalumuda/DL/Land Acquisition/20A]
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